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I. IN THE CENTRAL ADMINISTRATIcJE TRIBUNAL HYDERABAD NCH HYDERAR 

O.A.NO. 1148 of 1992.. 

Between 	
Dated: 1.1.1993. 

M.N.Aswartha Narayana 'i.. 	ppli cant 
And 	 I 

is Senior Divisional Engineer, S.C.Railway,Guntakal,- - 
Divisional Railway Manager, S.C.Railway, Guntagal. - 
Chief Engineer, S.C.Railway, Rail Nilayam, Secubderabad, 

Responden4. 

Counsel for the Appèicant : Sri. G.V.Subba Rao 
Counsel for the Respondentsg Sri, 	

-. 	Sc tor Rlys, 
CORAM: 	 II Hon'ble Mr. C.J.Roy, Judicial Member. 

The Tribunal made the following order;- 
it 

Admit the case, The respondents are dire4ed not 
to implement the orders No. 1. G/w/535/DAa/w,4 dt414.2.92, 

2. G/P.9O/Da/Iv/92/qj.73o dt, 
25-3-92. 	

jj 

	

0 	3. P/88/GTIJMNAJ1582 dt.21.1O,1992, 

The operation of the impugned order dated j.j4.2.1992 
is hereby stayed for 14 days. The respondents are directed 

to file counter on this case including the Interim rJ'ief. 

List the case for hearing on Interim reliefton 15.1,93. 

DeputyThegistraP(J%ji1) 

	

o 	 H
Copy to:- 
1. Senior Divisional Engineer, South Central Railway,. Guntakal, 
2, Divisional Railway Manager, South Central Railway, untakalt 
34 chief Engineer, South Central Railway, Rail Nilayam, Sec-bad, 

One copy to Sri, G.V.Subba Rao, advocate, cAT, Hyd4j 	- One copy to St4..- 	SC for Railways, CAT, f-lyd. -, One spare copy. 

Rsm/- 
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CHECD BY 	 APPROVED BY 

HYDERABAD BENCH 

HYDERABAD 

IN THE CENTRAL ADMINISTRATIVE .TRIBUNAL 
HYDERABAD BENCH; AT HYDERABA]) 

THE HON'BLE 

%RAIASUBRAMANIAN'M(A) 

D 

THE HOW'BrIE M  

THE HON'BLE MR.T.CàNDRASEK1.JSZR REDDY;frl(J) 

AN1b 

THE HON'BLE MRC,J. ROY MEMBER(JIJDL) 

Dated; 	1993 

ORDEJUCaE1jp 

O.A.No. 

itted and Interim Directions issued 

Allcsred 

Dispoed of with directions 	-. 

Dismjsed 

Dismisd as 	with.&awn 

. 	.• . Disrnissd for default ,
iv M.A.Ord4ed/Rejecteè :s-.........c 	• t 

No order\ s to costs. 

pvm. c._, ____ 
- 




